HIGH COURT OF JAMMU & KASHMIR

(Office of the Registrar General at Srinagar)

_ O RDER’ _
No: gc\\ ' - ‘Dated: 3—\\\03‘%(4

Registrar Vigilance, High Court of J&K is nominated as
the officer for collecting information and giving inputs to
Hon’ble The Chief Justice as also for visiting high pendency

areas periodically for interaction and feedback.

g
| (Sanjaz’Dhar)
Registrar General

By Order.
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Copy to the:-
1. Principal Secretary to Hon’ble The Chief Justice, High Court of J&K, Srinagar.
...... for information of His lordship.

2. Registrar(J-1V), Supreme Court of India, New Delhi.

Wstrar Vigilance High Court of J&i<, Srinagar.

....for infqrmafion and n/a.
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